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the All-India services, but only 25 of
them have been selected till now. In
spite of the fact that many others
ed the written examination, they
not been selected and these posts
mvmnt. What is the reason
?

Shri Swaram Singh: For this parti-
cular yeayr about which the hon. mem-
ber is asking, I do not have the figures,
It notice iz given, I will collect them.
But even those candidates who qualify
themselves for the reserveq posts have
to attain certain minimum standards.

mdo-African Joint Ventures

*428. Shri D, C. Sharma: Will the
Minister of External Affairs be pleased
to state:

(a) whether possiblilities of starting
Indo-African joint venturey With a
view to improving relations with
African countries have been explored:

{b) whether the problem of Indian
settlers has been discussed with the
African Governments; and

{e) if so0, the outcome thereof?

The Deputy Minister in the Ministry
of External Affairs (Shyi Surendra
Pal Singh): (a) Yes, Sir.

{b) and (c). Problems relating to
persons of Indian origin have been
taken up with the governments con-
cerned in all appropriate cases, These
approaches have yielded some success.

Shri D. C. Sharma: When the hon.
Minister talks of Indo-Africen joint
ventures, to what countries is he refer-
ring—Kenya, Tanganylka Uganda,
Nigeria, Ethopia and other countries?

Bhri Burendra Pal Singh: Therz are
o number of countries. I can read
out the list of names—Nigeria, Etho-
pia, Uganda, Zambia, Kenya, Libya
and Tanzania,

.

g4

Shri D. C. Sharma: May I know in
what particular field these Indo-Afri.
can joint ventures have startefl and,
when they will be completed? Are
they still in the blue-print stage or
have they got going?

fhri Surendra Pal 8ingh: Inall there,
are about 23 joint ventures in the
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African captinent, mmm;ﬁch

between the people of Indla or the
people of Indian origin and the local
population in many of the African
countries is, because of their racial
snobbishness that Indians generally
display.. ..

Shrj D. C. Sharma: I object to this

word, Indians do not have snobbish-
ness.
Shrl Swell: Sir, T have the right to
use any language in this House as
long as it js parliamentary. It is for
the Minister and his Government to
disprove what I say. I am asking
a question to the hon. Minister, Shrl
Sharma should not think himselt that
he is a member of the Treasury Ben-
ches,

Shri D, C. Sharma: I can never be &
member of the Treasury Benches, but
[ object fo the words “ractal snobbish-
ness”.

Shrl Swell: He is too old in any
case to be included in the Treasury
Benches (Interruption). What I want
to know is whether it is a-fact that
the strained relationship of the people
of India or Indiap origin with the
people of many of the African count-
ries is becsuse of g certain racial
snobbishness that the people of India
or Indian origin display in their deal-
ings with the Africans. If the Govern-
ment is aware of that I would like to
Kknow. ...

question. Let the Minister answer.
‘You need not go on explaining your
question,
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Shrimat} Kripalani: 1s it
not a fact that wherever the Indians
are settled in Africa they have con-
tributed considerably to the cconomic
and commercial development of that
area, but today a policy is being
followed which is discriminatory?

Shri Surendm Pal Singh: The policy
of the African countries, as I have
just now said, is not to squeeze these
people out. It is true that these
people have comtributed to the deve-
lepment of those countries but the
comp'aint of the Africans is that these
people have made money in those
countries In trade and commerce and
now they are not prepared to Invest
their money there for development
purposes.

€hel Jyotirmoy Basu: Is the Govern-
ment aware of the total value of
Indian assets that the Indians own in
African countries; if 0, ‘what is the
mlunom‘t?

Shrl Surendrs Pal Siagh: 1 have

mmmn on that polnt.
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Ex-LN.A. Personnel

*429, Shri Bharat Bingh Chauban:.
Shri Sharda Nand:
Shri J. B. Singh:
8hr1 Hukam Chand Eachwal:
Shri Onkar Simgh:

Will the Minister of Defence ba
pleased to refer to the reply givem
to Starred Question No, 2268 on the
3rd April, 1867 ang state:

(b) if so, the decision taken in the
ing the forfeited pay and allowances
of the Ex-LN.A. personne] hag sinee
been considered;

(b) if so, the decision taken in the
matter; and

(c) if the reply to part (a) above be
in the negative, the reasons for the
dealy?

The Minister of Defence (Shal
Swaran Singh): (a) and (b). The
matter ig still under consideration. -
(c) It has not been possible to take
a decision so far, due to the necessity
for a very thorough &and detailed
examination of the matter.
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“The matter is under considera-
tion. Early decizion will be
taken.”
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